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Committee (GEAC) to consult with experts and scientists on the safety of Bt. Brinjal
was held on April, 27, 2011. While several of the experts recommended limited release
of Bt. Brinjal seeds to evaluate its performance under strict supervision, some experts
have suggested additional biosafety studies with respect to long term impacts on

biodiversity and human health before limited release is permitted.

Decision on the above issue was deferred in view of the Hon'ble Supreme
Court decision dated May 9, 2012 to constitute a Technical Expert Committee (TEC)
to advise the court on GM crop field trials and related issues. The TEC has now
submitted two final reports; one which has the concurrence of five of its six members
and the second by Dr. R. 3. Paroda; sixth member TEC. As the matter is subjudice,

it has been decided to await the outcome of the Hon'ble Supreme Court judgment.
Villages around Ranthambhore National Park

817. SHRI SHIVANAND TIWARI: Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Government has decided to remove 64 villages in and around
Ranthambhore National Park in Sawaimadhopur, who have been leading pastoral lives
for centuries, if so, the reasons therefor;

(b) how many villages are fully/partially rehabilitated; and

(c) whether the rehabilitation move is in sync with the existing laws in the

country?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARATAN): (a) Under the ongoing Centrally
Sponsored Scheme of Project Tiger, 100% central assistance is provided to tiger
States for voluntary relocation of villages/settlements located only in core/critical
tiger habitat of tiger reserves including Ranthambhore, as notified by States, so as

to provide inviolate habitat for tiger.

(b) The Ranthambhore National Park, inter-alia, forms part of the notified
core/critical tiger habitat of Ranthambhore Tiger Reserve. As reported by the State,
the status of voluntary village relocation in the core/critical tiger habitat of the Tiger

Reserve, given in the Statement (See below).

(¢) Yes Sir. The voluntary relocation of villages from the notified core/critical
tiger habitat is done as per provisions contained in the Wildlife (Protection) Act,
1972, as amended in 2006, read with the Scheduled Tribes and Other Traditional
Forest Dwellers (Recognition of Forest Rights) Act, 2006.
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Statement

Status of voluntary village relocation in the Ranthambhore

Tiger Reserve (Rajasthan), as weported by the State

Name of Number of villages Number of Number of villages

Tiger Reserve in the notified villages completely partially relocated
core/critical relocated from from the core/critical
tiger habitat the notified core/ tiger habitat

critical tiger habitat

Ranthambhore Tiger 65 03 o

Reserve

Status of Yamuna Action Plan

818, SHRI NARESH GUIRAL: Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the status of the Yamuna Action Plan in the third phase proposed in
December, 2011; and

(b) whether Government plans to increase the capacity of the sewage
treatment plants that treat waste generated by Delhi, given that shortage of capacity
has led to dumping untreated waste in the Yamuna and if so, the details thereof

and 1f not, the reason therefor?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARAJAN): (a) The Central Government has
approved Yamuna Action Plan (YAP) Phase-III project for Delhi in December, 2011
at a cost of Rs. 16356 crores. Under the project, Delhi Jal Board (DIB) is implementing
rehabilitation of existing trunk sewers and rising mains, upgradation of existing
sewage treatment plants (STPs) of 814 million litres per day (mid) and construction
of a new 136 mid STP (in place of the old STP). Project Management Consultant
for the project has been appointed. The prequalification of the bidders/contractors
has been finalised by DIB for execution of seven sub-projects. Bid documents for

four sub-projects have also been finalised and issued to the prequalified bidders.

(b) As per DIB, the present sewage treatment capacity in Delhi is 2677.33
mild. To augment the existing sewage treatment capacity, DIB has taken up

construction of six STPs with a total capacity of 427 mid. Further, setting up of



